Statement Re. Communal Harmony Pausa 1, 1889 (Saka)

—

Shri Prem Chand Verma (Hamirpur) : I would like to know whether Government _
will accord all the facilities given to regular personncf to the I. N. A. Soldiers who have been
absorbed in the Indian army. Will the Government take any concrete steps to provide cu-
ployment to the former L.N.A. personnel ?
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STATEMENT RE : COMMUNAL HARMONY
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]\;IOTION RE. PRESIDENT’S RULE AND MID-TERM ELECTIONS IN
WEST BENGAL
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